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(b) Recommendations of the 
Venkataraman Committee. 

(c) All other relevant issues such 
as the question whether the 
revised tarit! should be 
allowed to remain in torce 
until such time as the Damo-
dar Valley Corporation takes 
a decision to revise the tariff 
on the basis ot the Commit-
tee'. recommendations. 

-...I Power Btatlou ID Blbar ... 
19' .. Beapl 

m •. 8brl p. a. Cbakranrtl.: 
81111 K. N. TlWU7: 

WW the Kinlster ot IrriptIaB ... 
.... be pleased to .tate: 

(a) whether the Icheme to ban 
IIJper-Thermal Power StatioN In 
BIhar aDd West Ben .. l coallleid .reaI 
... been abandoned; and 

(b) It 10, the ..... son, theretort 

The De .... tT MInIster ID the MIDIs-
trT of Irrlc." .... and Power (81111 
8hTUD Dbar MIsra): (a) No. Super-
thermal power atation. are beinll es-
tablished at Chancirapura (D.V.C.), 
Pathratu (Bihar) and Santaldih 
(West Bengal). 

(b) Does not arise. 

BOIIIIIDc Projeltll 

u,.. 8hrt p. C. ~  

Bbrl P. R. Cbatranrll: 

WW the Minister ot Works ... 
B01l8lDc bs pleased to atate: 

(a) wbether representatioN b .. 
been received by the Union Govern-
ment from the Stat... that Owinl to 
the time-hili between tbe IaDctionin. 
and completion ot housin. projects, it 
was found dlftlcult to ,pend the enUre 
amount advanced to them by the 
Life Insurance Corporation; 

(b) whether It Ia a tact that the 
St.te Governments have been allowed 
to sanction housl", proJeeta ... ".tant.. 
Ially In e"Cell ot their annual allOll&-
UOI\I; 

(e) it so, the ....tent at the ~ 
over the allocationa; and 

(d) whether there is any condiUoa 
att.ched to thia new facility? 

The Mlnlster of WorD and Bo_ 
IDI' (Shrl Mehr Cband KhaDDa): (a) 
to (d). It had been represented to 
the Government of India that owina 
to the time-lag between the sanction-
ing and completion of housing pro-
jects, the Stoate Governments tound 
It dllllcult to spend the entire amount 
ot Lite Insurance Corporation fundi 
advanced to them, during the same 
year. The State Governments have 
theretore been permitted, with effect 
tram 1985-88, to sanction, every year, 
housing projects to the extent ot 25 
per cent In  excess of the allocation 
tor that year, lubject to the condi-
tion that the actual expenditure is 
limited to the amount of loan ad-
vanced by the Life Insurance Cor-
poration during that particular year. 

V. D.AB. ... T ....... 

11'11. 8hrl P. R. Chakra'lUtl: 
8lIrI IL N. 'l'Iwary: 

WII1 the Minister of BealUi be 
pleased to atate: 

(al whether a seminar had bee. 
or •• nlled by tbe Indian Public Healtlo. 
A.oc:iation recently in New Delhi; 

(b) whether the participants e"-
p .... ed eoneem .t the alarminl' rile 
iD "Derea! diseases amonll the teen-
&JenI and eollele atudenu; 

(c) the steps taken to remove the 
shortage of V. D. Clink. and to reno-
vate the emtinll ones; .nd 

(d) the extent of eo-operation 
sought trom the University autho-
rities and eminent educationist, for 
orlranbinJ! effective Propeland. 
-.>nast the .tudents? 

The Mbliater of Bealth (Dr. 8ash11a 
Nayar): (al Yes. A Seminar on 
Problem of Venereal Dis.ases in the 
Territory of Delhi was beld on the 
28th AulUst. 1985, under the aus-
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plc:es of the Delhi Branch of the ef ~ .. 11 10, the ruJODa far 110' 
lDdian Public Health Association. accepUq the demand; and 

(b) One of the speakers In the 
Semimlr mentioned about the rlae of 
V. D. among the adolescent a .. 
group. 

(c) With an objective of havm. a' 
least one V.D. Clinic In every dis-
trict beadquarter and ODe Head-
quarter clinic in every State, • V. D. 
Control Scheme was included in the 
Second Five Ye .. Plan .. Centrally 
aided Programme. The Scheme hu 
been continuing In the Third Five 
Year Plan. Durlni the Second 
Plan, 100 V. D: Clinics were estab-
lished In di1rerent States and In the 
Third Plan, 32 clinics have been set Up 
10 far. The clinics are established 
according to the local needs aDd 
Central assistance for this purpose 
Is made available to the States at 
the rate of 75 per cent non-recurrini 
and 50 per cent recurrlni expendi-
ture. 

Cd) Six orientation programmes 
were held In Delhi University on the 
subject. Association far Moral and 
Social Hyelene In India 18 a~ 

regular seminars on V. D. The 
Central Health Education Bureau has 
also been assisting the Association in 
regard to its edut"ational work in 
schools and colleges. A number of 
pamphlets, brochures and a 111m 
·'Vicious Enemy" have been produc-
ed and distributed to all States. 

a~ IIeale. '" ~ 

11'7f. 81ar1 S. M. Banerjee: Will the 
Minister of FlnaDee be pleased to 
state: 

Ca) whether It Ia • fact that the 
Central Secretarla, Assistants ha" 
not been given the benellt of mereln, 
full amount of Dearne.. Allowance 
In their revised acal, of R.o. 21G-530 
II recommended ~ the Second Pay 
Commission; 

(b) Whether the AIsociation of the 
Clllltral Secretariat Assistant. repra-
sented fOr the ~ of their acale 

(c) whether Go .... rnmen' are 
DOW conaiderinC to rev1se th. acal. 
of pay of AasistanIJ In view of the 
tact that the scllea of pay rec0m-
mended by the Second Pay Commil-
.doD hava re ent ~ been rlVlaed In th_ 
__ of Joint Secretarl.' 

TIae MIDI8&er or l'bIuIae CSIarI T. T. 
Krlsh.8macllarl): (a) Central Secre-
tariat Assistants had been elven th. 
ocale of RI. 210-10-290-l5-320-EB-
15-425- ~15-530, u recommended ~ 

the 2nd Pay Commlsalon. 

(b) The Aaloclation of the Central 
Secretariat Assistants reprelented for 
revlaton of their scale of pay. Conal-
derinl their duties and responslblllt-
les, and the likely repercuuiona of • 
,ubstantlal revision of p.y ..,ale on 
other categories, a limited improve-
ment was effected wltbiD the ranp 
recommended by the 2nd Pay Com-
mlslion by I.yinl down a scale of 
RI. 210-10-270-U-300-EB-15-450-
EB-20-530. 

(e) No, Sir. 

ms. Shrl 8. M. BaDerJee, 
SbrI MM __ ad 811M: 

Slarl WarIor: 

Will the Minister of rtMMe ... 
pl.led to state: 

Ca) whether It Ia • fact that QoY-
emment have revised the pay acalal 
of Despatch Riders in the PolIl aD4 
Telegraphs Department; 

(b) whether Government have re-
ceived a d ..... and from the Dellpatcla 
RldeTl workin, ill the Central ... 
retarilat 0lIl_ that their a~ ocalal 
should also be revised accordingly 
and brouibt at per with Posta 




